THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST OCTOBER, 2023

Disposal of cases Pendency of Cases
Ovening Balance Institution during the Disposal during the Closing Balance at the whichl:u'e more than 5 which are more than 5
Name of P g Month Month end of the month years old years old at the end of
the State. the month
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
ASSAM 100031 | 339505 | 439536 3349 15734 19083 2318 12110 14428 101062 | 343129 | 444191 259 1152 1411 16425 41945 58370
NAGALAND 1361 2578 3939 207 210 417 204 213 417 1364 2575 3939 01 14 15 402 900 1302
MIZORAM 3020 3057 6077 565 852 1417 502 770 1272 3083 3139 6222 11 00 11 375 207 582
Aggxgg;ﬁ‘L 2809 14148 16957 248 798 1046 325 698 1023 2732 14248 16980 99 172 271 329 4118 4447




